
No. Of employees against whom Disciplinary action has been proposed/ taken Section 

4(2) 

(i)        No. of employees against whom disciplinary action has been (i) Pending for Minor 

penalty or major penalty proceedings — 01 (one) 

(ii)       Finalised for Minor penalty or major penalty proceedings - There is 01 (one) employee 

against whom action has been taken. 

  
 


